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There ha been a long tanding demand 
f people of the area that East Campu 

of Dehi U niver ity should be set up and 
~that more college& should be opened by 
Delhi University in trans-Yamuna area. 

Now that new academic year is to com-
mence, Ministry of Education should 
take actioJ;l in the rna ter and open two 
more college , ODe for boys and one for 
. irIs, in the en uing year on priority 
.basis. 

..( vi) DROUGHT IN VARIOUS PARTS 
COUNTRY AND RELIEF WORK IN THOSE 
AREAS. 

MR. CHAIRMAN : You are not 
expected to go beyond the statement 
"Which you have given to the Speaker . 
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Shri Gaogwar. He was not here when 
his name was called. HOD, Members 
should make it a point to be present when -A 
their names are caled. 
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(vii) Need to amend the Civil Procedure 
Code 1976 for making provision for 
pubU;hing summons in newspapers at 
the request of parties or at courts 
discretion. 
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